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The Governing Bodies of the National Law School of India University (“the University”) have adopted the
“NLSIU Inclusion and Expansion Plan 2021-2024” and resolved to increase diversity of its student body and
facilitate greater access to various marginalized and/or underprivileged sections of society in a phased
manner. The Plan was reviewed and approved by the Executive Council on 21.03.2021 and finally reviewed
and adopted by the General Council on 17.04.2021.

In Academic Year 2021-22 the University hereby introduces a 25% horizontal compartmentalized reservation
for “Karnataka Students.” Candidates who have studied for not less than 10 years in a recognized
educational institution in Karnataka shall be eligible to be considered as ‘Karnataka Students.”

All candidates for admission to NLSIU’s B.A., LLB (Hons) Programme and LL.M Programme who are
cligible as Karnataka Students and wish to avail the reservation must update their online CLAT 2021
application by selecting the “Karnataka Students” option against NLSIU, Bangalore in the Reservations tab.
Students are also advised to keep their Study Certificate/s issued by their School/s ready to be submitted at
the time of counselling/admission.

REVISED SEAT MATRIX
AY 2021-22

A. B.A,, LL.B (Hons) Programme
The total intake capacity shall be 120 (One Hundred and Twenty) with the following breakup:

Category All India Students Karnataka Students (25%) Total
Scheduled Caste (15%) 13 5 18
Scheduled Tribe (7.5%) 7 2 9
General Category 70 23 93

e Six (6) seats comprising 5% of the total intake shall be reserved horizontally for Persons with
Disabilities (PWD).

B. LL.M Programme
The total intake capacity shall be 50 (Fifty) with the following breakup:

Category All India Students Karnataka Students (25%) Total
Scheduled Caste (15%) 6 2 8
Scheduled Tribe (7.5%) 3 1 4
General Category 28 10 38

® Three (3) seats comprising 5% of the total intake shall be reserved horizontally for Persons with
Disabilities (PWD).



